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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 177 OF 2022
(Under Section 18(1) read with Sections 14 and 15 of the National
Green Tribunal Act, 2010)

IN THE MATTER OF:

ABHIST KUSUM GUPTA ... APPLICANT
VERSUS

STATE OF UTTAR PRADESH

AND ORS. ... RESPONDENTS

COMMON ACTION TAKEN REPORT (FOURTH REPORT) ON
BEHALF OF YAMUNA EXPRESSWAY INDUSTRIAL
DEVELOPMENT AUTHORITY/RESPONDENT NO. 10

MOST RESPECTFULLY SHOWETH:

1. That the present Original Application (“0.A.”) seeks directions for
conservation, management, rejuvenation and removal of alleged
encroachment over water bodies/ponds in the District of Gautam

Buddha Nagar, Uttar Pradesh.

Background of the matter:

2. Vide order dated April 08, 2022, this L.d. Tribunal constituted a Joint
Committee comprising concerned officers of the state
administration and directed the Joint Committee to submit a factual
and action taken report in respect of water bodies included in the list

annexed to the O.A as Annexure A-6 [pg. 58-111 of the O.A.].

1009



3. On August 04, 2022, the Joint Committee submitted its findings and
report dated August 02, 2022 to this Ld. Tribunal (“Joint
Committee Report”). At the hearing held on September 06, 2022,
the Tribunal took note of the Joint Committee Report and observed

that:

3.1. The Joint Committee sought reports only from the revenue
authorities, and that status of all the ponds were not verified
individually;

3.2. There is no mention regarding the measures taken for

conservation and restoration of ponds.

Having regard to the facts of the case, this Ld. Tribunal decided to
implead Yamuna Expressway Industrial Development Authority
(“YEIDA”) as well as Uttar Pradesh State Ground Water

Department and Greater Noida Industrial Development Authority.

4. After being impleaded, YEIDA, represented by its counsels and
higher officials, appeared before this Ld. Tribunal on October 12,
2022, February 08, 2023, October 12, 2023, and January 18, 2024.
YEIDA informed the Ld. Tribunal about the proactive measures
undertaken by it to conserve, rejuvenate, and restore ponds, within
its jurisdiction. Additionally, YEIDA emphasized on the
significance of preserving water bodies and expressed its
commitment to this cause. YEIDA assured the Ld. Tribunal of its
full cooperation and acknowledged the gravity and importance of

the proceedings at hand.
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5. Vide its orders dated October 12, 2022, February 08, 2023 and
October 12, 2023, this Ld. Tribunal directed YEIDA and other
authorities to file a reply and action taken report(s). In due
compliance with the said orders, YEIDA filed detailed action taken
reports on January 11, 2023 (“First Report”), May 30, 2023
(“Second Report”) and January 15, 2024 (“Third Report”). In

these reports, YEIDA had submitted:

5.1. The status of ponds falling withing its jurisdiction;

5.2. Information on action taken by it for conservation,
rejuvenation, restoration, and removal of alleged
encroachments over the water bodies.

5.3. In addition to detailed information, YEIDA provided
supporting documents and photographs that showcase the

concerted efforts undertaken by it.

6. YEIDA is filing the present report (“Fourth and Common
Report”) in compliance of this Ld. Tribunal’s order dated January
18, 2024.

YEIDA submits that the present report supplements the First,

Second and Third Report, and is to be read in conjunction with them.

Factual Background on status of ponds

7. Before providing a detailed action taken report, YEIDA deems it fit
to apprise this Ld. Tribunal of some important facts related to the

status of ponds falling within its jurisdiction.

8. The present proceedings pertain to the status of ponds of three

Tehsils in District Gautam Budh Nagar, namely, Sadar, Jewar, and
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A.

Dadri. Of these three Tehsils in Gautam Budh Nagar, YEIDA has L’

jurisdiction only over the portions of land in Sadar and Jewar.

A copy of the Government of Uttar Pradesh’s Gazette Notification
No. 1280/77-3-15-03N/01 dated December 18, 2015 and Gazette
Notification No. 14/2018/1648/77-3-18-03N/01 dated May 18,
2018 declaring industrial development area falling within

jurisdiction of YEIDA are annexed herein as Annexure A-1.

STATUS OF THE PONDS

(a) Tehsil — Sadar

9. Of the total area of Tehsil Sadar, only a part falls within YEIDA’s
jurisdiction, and the rest falls within the jurisdiction of NOIDA and
Greater NOIDA.

Information regarding ponds in Tehsil — Sadar
_ (a) | Total No. of Ponds in Tehsil Sadar 245
Status of ponds which falls in jurisdiction of YEIDA

(b) | Total No. of Ponds 69

() Ponds which are encroachment free 61

(d) | Ponds with encroachment (partial/full) 06

(e) Old?Village abadi (population) exists at 02

site
10. 69 ponds in Sadar falls within YEIDA’s jurisdiction, of which 61
are encroachment free.
11. The Joint Committee Report notes that a road has been constructed

over 02 ponds in Tehsil Sadar. It is submitted that out of these 02

ponds, only 01 pond on Khasra No. 601, Village — Moonjkhera falls
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within the jurisdiction of YEIDA. Khasra No. 601 is submerged in
water and there currently exists a pond. A road has been constructed
by YEIDA without in any manner affecting the pond. This is evident
from the super imposed map and Google Map image which are

collectively annexed herein as Annexure A-2 (colly).

YEIDA had submitted information in this regard along with the
super imposed map to the District Wetland Authority vide a letter
dated October 07, 2022. A copy of the letter dated October 07, 2022

is annexed herein as Annexure A-3.

(b) Tehsil —Jewar

Information regarding ponds in Tehsil — Jewar

" (a) Total No. of Ponds in Tehsil Jewar 306
Information of ponds which falls in jurisdiction of YEIDA
(b) | Total No. of Ponds 200
(c) Ponds which are encroachment free 161
(d) | Ponds with encroachment (partial/full) 20
(e) Ponds Acquired for Noida International 08
Airport, Jewar
() Ponds proposed to be acquired for Noida 11
International Airport in second phase
12. There are a total of 306 ponds in Jewar. 200 ponds fall within

YEIDA’s jurisdiction, of which 161 are encroachment free. YEIDA
has acquired land in Jewar for the development of Noida
International Airport. In this acquisition, 08 ponds have been
acquired for development purpose. YEIDA has taken measures for

substitution of these 08 acquired ponds as explained in para 29

below.
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13.

14.

15.

The Joint Committee Report mentions that YEIDA has acquired one 6
other pond. However, this is factually wrong as explained and
confirmed in the letter dated October 07, 2022 (Annexure - A3).
YEIDA has not acquired any pond in Jewar other than 08 ponds for

setting up of Noida International Airport.

. ACTIONS TAKEN BY YEIDA

At the outset, it is stated that YEIDA is committed to the cause of
ponds conservation. YEIDA’s commitment is evident through
various actions and initiatives demonstrated below. It regularly
maintains and monitors the conditions of the ponds within its

jurisdiction.

YEIDA also recognizes the significance of the present proceedings.
By adhering to the Tribunal’s orders and taking substantial
measures, YEIDA aims to contribute positively to the preservation

of these valuable natural resources.

Against Encroachments

16.

It is stated that YEIDA has complied with the orders passed by the

Tribunal. YEIDA has taken steps for sustainable management and

conservation of the ponds. Taking note of the present proceedings

and the orders of the Tribunal, the CEO of YEIDA, vide Office order

dated October 28, 2022 (“Office Order’), has directed that:

16.1. The officers of YEIDA will co-ordinate with District and
Revenue Administration for expedite removal of

encroachments on ponds in relation to which proceedings
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17.

18.

under Section 67 of the Uttar Pradesh Revenue Code, 2006
(“U.P. Revenue Code”) are ongoing.

16.2. A survey will be done for all the ponds falling within
YEIDA'’s jurisdiction. The survey will record the ponds
which are affected by encroachments and necessary measures
under the U.P. Revenue Code will be undertaken. After the
removal of encroachments, YEIDA will undertake measures
for restoration, cleaning and beautification of such ponds.

16.3. Ponds, which are not affected by encroachment, will be

cleaned and restored.

It is submitted that YEIDA has already completed the survey of
several ponds falling within its jurisdiction, the details of which have

been discussed below.

A copy of the CEO’s Office Order dated October 28, 2022 is

annexed herein as Annexure A-4.

It is stated that YEIDA is committed to the conservation, restoration
and rejuvenation of water bodies falling within its jurisdiction. The
Applicant’s assertion that the acts and omissions of the Respondents
are impacting the ecology of the region irreparably is baseless, false

and thus, denied.

Further, actions related to conservation, restoration, rejuvenation
and removal of encroachments over water bodies are undertaken by
state departments, wetland committee, district administration and

development authorities in coordination with each other.
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19.

20.

21.

22.

Procedure for removal of encroachment g

Under Section 54 of the U.P. Revenue Code, all rivers, streams,
nallas, lakes, ponds, tanks, canals, water channels, standing and
flowing water, except insofar as any rights of any persons may be
established in or over the same, are property of the State

Government.

Section 59(1) of the U.P. Revenue Code provides that the State
Government may entrust the things vested with it to a Gram
Panchayat or “local authority”. Section 59(2) provides a list of
things that are permitted to be entrusted by the State Government.
Sub-clause (v) to Section 59(2) includes tanks and ponds in the list
of things that can be entrusted by the State Government to a “local

authority”.

Vide notification dated December 28, 2020, the State of Uttar
Pradesh amended Section 59 to include different development
authorities, including NOIDA, GNIDA and YEIDA, within the

purview of “local authority”.

Under Section 67 of the U.P. Revenue Code, if land entrusted with
the Gram Panchayat or a local authority is wrongfully occupied or
encroached, the following procedure is followed for the removal of

encroachment:

22.1. The Bhumi Prabandhak Samiti or other authority or the
Lekhpal concerned shall inform the Assistant Collector

concerned about such an encroachment.
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23.

22.2. The Assistant Collector issues a notice to the person
concerned to show cause why compensation for
encroachment be not recovered from him and why he should
not be evicted from such land.

22.3. If the person to whom a notice has been issued fails to show
cause, the Assistant Collector may direct that such person
shall be evicted from the land and may direct that the amount
of compensation be recovered from such person.

22.4. Any person aggrieved by an order of the Assistant Collector

can prefer an appeal to the Collector.

Thus, it is the Revenue Authority and the District Administration
that have been entrusted with the power to remove encroachments
over the water bodies. YEIDA is co-ordinating with the Revenue
Authority and the District Administration for removal of any

encroachments over ponds falling within its jurisdiction.

Actions taken for removal of alleged encroachments by YEIDA

24.

23.

There are 20 ponds in Jewar and 06 ponds in Sadar within YEIDA’s
jurisdiction affected by encroachments. YEIDA has taken active

steps for removal of encroachments with the assistance of District

Administration.

As per the information received from the Office of Tehsildar, Jewar
dated December 26, 2022, the legal proceedings for the removal of
20 encroachments in Jewar under Section 67, Uttar Pradesh
Revenue Code, 2006 are either pending adjudication before the

Court of Tehsildar or the Tehsildar has passed an order for removal
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26.

27.

28.

of encroachment, and the execution proceedings thereof are

pending.
| S. Status | No. of
No. ponds

1. | Order for removal of encroachment passed by | 01
the Court of Tehsildar, Jewar. Execution

proceedings pending.

2. | Proceedings for removal of encroachment are | 19

pending before the Court of Tehsildar, Jewar

A copy of the status report of Tehsildar, Jewar dated December 26,
2022 on the removal of alleged encroachments in District Jewar is

annexed herein as Annexure A-5.

Similarly, the legal proceedings for removal of 06 encroachments
in Sadar are pending adjudication before Tehsildar, Sadar.

A copy of a status report of Tehsildar, Sadar dated December 29,
2022 on removal of alleged encroachments in District Sadar is

annexed herein as Annexure A-6.

As and when the final decision is received from Tehsildar, Jewar
and Sadar, suitable action will be taken by YEIDA in coordination

with the District Administration.

Vide its government order dated June 03, 2016, the Uttar Pradesh
Government has directed that in case ponds/ water bodies are
acquired for development purposes, alternate water bodies of size

25% larger be excavated. A copy of the Government Order dated
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June 03, 2016 bearing reference number 32/744/AK-1-2016-

20(5)/2016 is annexed herein as Annexure A-7.

29.

|

With regards to the substitution of 08 ponds admeasuring 2.1880

hectares acquired for Noida International Airport, YEIDA has

excavated 08 artificial ponds admeasuring 6.4115 hectares (293%

larger), more than twice the area of the 08 ponds acquired for

development purposes, which is far in excess of the area prescribed

by the aforesaid government order.

The details of the acquired ponds and the substitution process is

given below:

Details of ponds acquired for

Noida International Airport

Details of alternate water bodies/ ponds

S. | Village | Gata Area (in|S. | Village |Khata | Gata Area (in | Status quo
No. No. Hectares) | No. No. No. Hectares) | of
excavation

1. | Rohi 398 0.0630 1. | Akalpur | 239 297 1.3590 1.1730

2. | Rohi 542Kha | 0.1900 2. | Falaida | 647 746Kha | 2.5630 2.2695
Bangar

3. | Rohi 598 0.1900 3. | Taquipur | 338 236M | 0.0760 0.0760
Bangar

4. | Rohi 650 0.2400 4, | Taquipur | 336 236M | 0.0410 0.0410
Bangar

5 Rohi 969 0.0890 5 Taquipur | 338 237M | 0.0250 0.0250
Bangar

6. | Rohi 652 0.2530 6. | Taquipur | 336 242 1.0120 1.0120
Bangar

7. | Rohi 837 0.4550 7. | Taquipur | 338 246 1.0050 1.0050
Bangar
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.

Dayanat | 1454 0.7080 8.. | Taquipur | 338 27T | 0.2020 -
Pur Bangar
9. | Taquipur | 336 |277M | 0.0540 -
Bangar
: 10. |In front | - 208/3, |- 0.8100
of Sector 212
19
Mirzapur
Total | 2.1880 Total 6.3370 6.4115
area (Hect.) area (Hect.) (Hect.)

Survey, restoration rejuvenation of ponds

30.

31.

YEIDA has taken steps for sustainable management and
conservation of the ponds within its jurisdiction. Taking note of the
present proceedings and the orders of the Tribunal, the CEO of
YEIDA, vide Office Order, had directed the officers of YEIDA to
co-ordinate with District and Revenue Administration for expedited
removal of encroachments. Further, the CEO had directed that a
survey be done for all the ponds within YEIDA’s jurisdiction. The
survey will record the ponds which are affected by encroachments
and thereafter, necessary measures under the U.P. Revenue Code
will be undertaken. After the removal of encroachments, YEIDA
will undertake measures for restoration, cleaning, and beautification

of such ponds.

In accordance with the CEO’s Officer Order, YEIDA has already
commenced and completed the survey and rejuvenation of several

ponds.
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32. YEIDA has completed the ground inspection and survey of the

following 159 ponds (Khasra-wise) in 45 villages.

S. No. Village Number of | Total area
ponds (in Ha.)

1. | Bhatta 02 1.846
2. | Parsol 10 3.387
3. | Munjkhera 04 0.878
4, | Salarpur 01 0.4430
5. | Jaganpur Afzalpur 01 0.4427

6. | Gunpura 01 0.3500
7. | Dungapur Reelka 04 4.186
8. | Dankaur Dehat 05 1.3282
9. | Latifpur Bangar 03 0.367
10. | Dhanori 06 5.993
11. | Thasrana 03 1.512
12. | Acheja Bujurg 02 0.658
13. | Mutaina 01 3.5610
14. | Usmanpur 02 0.316
15. | Dyanatpur 05 3.896
16. | Khwajapur 02 1.391
17. | Jewar Bangar 13 3.232

 18. | Thora 19 5.387
19. | Ahmadpur Charoli | 06 4.363
20. | Neemka 05 4.478
21. | Dyorar 03 1.341
22. | Sabota Mustafabad 05 2.473
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23. | Rustampur 01 0.5690
24. | Raunija 04 1.18
25. | Suhedi Mohidinpur 02 0.607
26. | Kadalpur 04 0.96
27. | Kherli Bhav 01 1.2650
28. | Rampur Bangar 01 0.1640
29. | Mirzapur 04 2.769
30. | Niloni Shahpur 02 0.468
31. | Accheypur 03 1.309
32. | Makanpur Bangar 02 0.658
33. | Chandpur 01 0.658
34. | Rampur Bangar 01 10.1770
35. | Pachokra 01 0.2080
36. | Utrawali 06 2.539
37. | Rasulpur Igbal 01 0.0510
38. | Mohammdpur 03 3.516
Jadaun
39. | Dubli 04 1.619
40. | Chawki 01 0.9480
41. | Bhaipur Brahmnan 02 1.492
42. | Kalupura 05 2.542
43. | Makimpur Siwra 01 1.2270
44, | Banwaribas 03 0.581
45. | Mudrah 03 0.872
Total ' 159 78.2079
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33.

A list of the ponds (along with Khasra Number and Area) of which
YEIDA has completed the survey is annexed herein as Annexure

A-8.

YEIDA has also issued a roster (team compositions) of the
concerned officers to undertake survey of 75 ponds (Khasra-wise)

in the following 28 villages:

S. No. Village Tehsil Number of
ponds
(Khasra
wise)
1. Bhaipur Brahmnan Jewar 01
2. Chakveerpura Jewar 06
3 Myana Jewar 02
4, Akalpura Jewar 04
] Bhikanpura Jewar 01
6. Shrabupura Jewar 05
Ta Takipura Jewar 01
8. Rampur Khadar Sadar 01
9. Kanupura Jewar 05
10. | Veerampura Jewar 06
11. | Bankapura Jewar 01
12. | Dastampura Jewar 02
13. | Dhansiya Jewar 01
14. | Karoli Bangar Jewar 05
15. | Rasalpura Igbal Jewar 01
16. | Utrawali Jewar 06
17, Eaunij a Jewar 05
18. | Suhedi Sadar 02
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34.

[

19. | Kadarpur Sadar 03
~ 20. |Pachokra Jewar 01
21. | Rampur Bangar Jewar 01
22. |Raunijja Jewar 05
23. | Kherli Sadar 02
24. | Mirzapur Sadar 04
25. | Niloni Shahpura Sadar 02
26. | Makanpur Bangar Sadar 02
27. | Chandpura Sadar 01
28. | Atta Gujran Sadar 01
Total 75

The survey team comprises of the revenue officers and YEIDA’s

officers from its projects department.

A list of the ponds (along with Khasra-Number and Area) of which

YEIDA is to undertake survey is annexed herein as Annexure A-9.

Further, 30 ponds in the following 24 villages have been surveyed
and rejuvenated by YEIDA:
S. No. Village Number of | Budget| Nature of work
ponds (in done
surveyed, and | Lakhs)
rejuvenation
work
completed
1. | Sultanpur 01 64.00 | The Authority
removed water
hyacinth,
dewatering was

done, sludge to the

extent of 2.38
meters was
removed  through
excavation, and
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boundary work
around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 1.72-3.10

meters was
removed  through
excavation, and
boundary work

around the pond(s)
' was completed.
The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 2.40

meters was
removed through
excavation, and

boundary work
around the pond(s)
was completed.

Faleda Bangar | 02
Dhanpura 01
Siroli Bangar 01
Rampur Khadar | 01
Anwargarh 01 ]

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 2.32

meters was
removed through
excavation, and
boundary work

around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 2.40

meters was
removed  through
excavation, and
boundary work

around the pond(s)
was completed.

The Authority
removed water




hyacinth,

dewatering was
done, sludge to the
extent of 2.16

meters was
removed through
excavation, and

boundary work
around the pond(s)
was completed.

7. | Mohammadabad | 02 The Authority

removed water

Kheda hyacinth,

dewatering was
done, sludge to the
extent of 2.58
meters was
removed through
excavation, and
boundary work
around the pond(s)
was completed.

8. | Bhaipur 01 The Authority
removed water
hyacinth,
dewatering was
done, sludge to the
extent of 1.80
meters was
removed  through
excavation, and
boundary work
around the pond(s)
was completed.

9. | Mehandipur 01 The Authority
removed water
hyacinth,
dewatering was
done, sludge to the
extent of 1.66
meters was
removed through
excavation, and
boundary work
around the pond(s)

- was completed.
10. | Kallupura 02 68.08 | The Authority

removed water
hyacinth,

dewatering was
done, sludge to the
extent of 1.52-2.16
meters was
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removed throu:cgi.

excavation, and
boundary work
around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 2.22

meters was
removed  through
excavation, and
boundary work

around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 1.24

meters was
removed through
excavation, and

boundary work
around the pond(s)
was completed.

11. | Jaunchana 01
12. | Makshudpur 01
13. | Bhunna Taga 01
14. | Muradgarhi 02

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 1.62

meters was
removed through
excavation, and
boundary work

around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 1.20-1.18

meters was
removed through
excavation, and
boundary work

around the pond(s)
was completed.
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The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 0.66

meters was
removed through
excavation, and
boundary work

around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 1.72-1.80

meters was
removed through
excavation, and

boundary work
around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 2.10

meters was
removed through
excavation, and
boundary work

around the pond(s)
was completed.

15. | Myana 01

16. | Akalpur 02

17. | Bhikanpur 01

18. | Bhoyra 01
~19. Chak 01
. Veerampur

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
extent of 0.78

meters was
removed through
excavation, and
boundary work

around the pond(s)
was completed.

The Authority

removed water
hyacinth,
dewatering was

done, sludge to the
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extent of 0.80
meters was
removed through
excavation, and
boundary work
around the pond(s)
was completed.

20. | Moonjkhera 01 2.74 The Authority
removed water
hyacinth,
dewatering was
done, sludge to the
extent of 1.50
meters was
removed through
excavation, and
boundary work
around the pond(s)
was completed.

21. | Dhanori Khurd | 01 6.26 The Authority
removed water
hyacinth,
dewatering was
done, sludge to the
extent of 1.50
meters was
removed through
excavation, and
boundary work
around the pond(s)
was completed.

22. | Dyorar 01 3.38 The Authority
removed water
hyacinth,
dewatering was
done, sludge to the
extent of 1.20
meters was
removed through
excavation, and
boundary work
around the pond(s)
was completed.

23. | Ahmadpur 01 2.28 The Authority
removed water

Choroli hyacinth,
dewatering was
done, sludge to the
extent of 2.28
meters was
removed through
excavation, and
boundary work
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35.

36.

around the pond(s)
was completed.

24.

Banwaribas

02

27.21

The Authority
removed water
hyacinth,
dewatering was
done, sludge to the
extent of 1.00 meter
was removed
through excavation,
and boundary work
around the pond(s)
was completed.

Total

30

173.95

The details of the rejuvenation work (including detailed report on
the work done) undertaken by YEIDA is annexed herein as
Annexure A-10.

The photographs of some of these ponds where the rejuvenation was

completed are annexed herein as Annexure A-11.

The Government of India has launched “Mission Amrit Sarovar”
with an objective to conserve water. The Mission aims at
developing/rejuvenating Amrit Sarovar (Pond) in every district of

the country.

04 ponds within YEIDA’s jurisdiction have been developed into
‘Amrit Sarovar’. These ponds are situated in Villages Akalpur,

Kallupura, Bhikanpur and Rampur Bangar.

The photographs of some of these ponds are annexed herein as

Annexure A-12.
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YEIDA intends to undertake rejuvenation efforts for the ponds
where survey is complete. Furthermore, YEIDA plans to conduct

surveys for additional ponds in the next one year i.e., 2024-2025.

In addition, YEIDA has conserved and maintained ponds through
restoration and cleaning. Since 2019, YEIDA has restored and

cleaned ponds in the following villages of Gautam Budh Nagar:

S. No. Village Number of
ponds
L, Kherli Bhav 1
2, Maksudpur 1
By Falaida Bangar 1
4. Dungarpur Rilka BF
5l Mutaina 1
6. Parsaul 2
% Thasrana 1
8. Dugli 2
9. Mehandipur 1
10. Chowki 1
11. Dayantpur 2
12. Birampur 2
13. Kureb 2
14. Nagla Jhanu 1
15. Nagla Hukam Singh 1
16. Mayana i
17. Akalpur |
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30!

40.

41.

42.

18. Murad Garhi 1
19. Mahammadabad Khera 1 o
B 20. Amirpur il
21. Latifpur Bhangar 1 N
Total Ponds 26
L

A list with photographs of cleaning and excavation done by YEIDA
of 26 ponds is annexed herein as Annexure A-13.

In partnership with community and social organisations

In the previous hearings of the present case, the Ld. Tribunal
emphasized on the significance of community participation in

conservation of water bodies.

The Authority is undertaking some of the work for restoration and

rejuvenation in partnership with various NGOs.

Pursuant thereto, YEIDA has entered into a memorandum of
understanding (“MoU”) with Wheels Global Foundation (“WGF”)
on January 03, 2023. WGF is a reputable global NGO dedicated to
technology-driven solutions for rural populations in six areas:
Water, Healthcare, Energy, Education, Livelihood, and

Sustainability.

The implementation of the MoU is personally overseen by
YEIDA'’s senior officials. The scope of this MoU is to implement a
pilot project for restoration and revival of water bodies, and holistic
community development in villages within the jurisdiction of

YEIDA. As per the MoU, YEIDA will constitute dedicated staff for
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facilitation, support and periodic reviews of the pilot project. A copy

of the MoU is annexed herein as Annexure A-14.

43. 1In accordance with the MoU, the CEO has identified 27 villages
where survey and rejuvenation work will be undertaken by WGF.
These include 12 villages covered under the “Abhyudaya
Composite Schools Scheme” (“ACSS”) (a scheme to upgrade state
run schools with quality infrastructure and ensure quality
education), as well as 15 other villages. Priority has been given to
villages where community centres and “Parishadiya Schools” are

available.

44. These 27 villages are as follows:

S.No. Village Parishadiya ACSS Community
School Centre

1. | Tirthali Yes | Yes No

2. | Ahmadpur Yes Yes Yes
Chiroli

3. Usmanpur Yes Yes Yes

4, Jewar Khadar | Yes Yes Yes

5. Jewar ]§a_ngar Yes Yes No

6. | Pachokra Yes Yes Yes

T _ﬁu_gglrp_ur_ " Yes Yes Yes
Rilkha

8. | Thasrana Yes Yes Yes

9. Mohamdapur | Yes Yes Yes
Jadaun
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10. | Atta Fatehpur | Yes Yes Yes 2

11. | Dhankor Yes Yes Yes
12. | Bhatta Yes Yes Yes
13. | Salarpur Yes No Yes
14. | Atta Gujran | Yes No Yes
15. | Accheypur Yes No Yes
16. | Accheja Yes No Yes
Bujurg
17. | Dairy Gujran | Yes No Yes
18. | Jhajjhar Yes No Yes
19. | Mutaina Yes No Yes
20. | Mirzapur Yes No Yes
21. | Niloni Yes No Yes
22. | Raunija Yes No Yes
23. | Rustampur Yes No Yes
24. | Dubli Yes No Yes
25. | Chowki Yes No Yes
26. | Parsol Yes No Yes
27. | Gunapura Yes No Yes

45.

The CEO’s letter dated January 09, 2023 to WGF advising it to

undertake aforesaid activity is annexed herein as Annexure A-15.

In the first phase of the MoU, YEIDA along with WGF has

completed the survey of ponds in the following 23 villages:
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S. No. Village Current status after survey
1. | Mohammadpur | Restoration and rejuvenation work
Jadaun in progress
2; Dubli Restoration and rejuvenation work
in progress
3. Accheypur | Restoration and rejuvenation work
in progress
4. Rustampur | Restoration and rejuvenation work |
in progress
5. | Acheja Bujurg | Tenders invited
6. Dungarpur | Tenders invited
Reelka
7. Salarpur Tenders invited
8. Thasrana Tenders invited
0. Bhatta Technical and financial vetting
done by LLT. Currently under
Financial and  Administrative
Sanction
10, Parsol Technical and financial vetting
done by ILLT. Currently under
Financial and  Administrative
Sanction.
1L Ahmedpur | Restoration and rejuvenation work
Chorali in progress
12. | R and R Jewar | Restoration and rejuvenation work
Bangar in progress
| 13.| Jewar Khadar | Restoration and rejuvenation work
in progress
14. Tirthali Restoration and rejuvenation work
In progress
15. Mirzapur Technical and financial vetting

done by LLT. Currently under
Financial and  Administrative

Sanction.
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16. Pachokra

Technical and financial vetting
done by ILT. Currently under
Financial and  Administrative

Sanction.

17. Jhajjhar

Technical and financial Vettin:g_
done by LLT. Currently under
Financial and  Administrative

Sanction.

18. | Niloni Shahpur

Technical and financial vetting
done by ILLT. Currently under
Financial and  Administrative

Sanction.

19. Raunija

Technical and financial vetting
done by LIT. Currently under
Financial and  Administrative

Sanction.

20. Dankaur

Tenders invited

21y Usmanpur

Technical and financial vetting
done by LLT. Currently under
Financial and  Administrative

Sanction.

22. | Dirni Gujran

Technical and financial vetting
done by LLT. Currently under
Financial and  Administrative

Sanction.

23, Gunpura

Technical and financial vetting
done by LLT. Currently under
Financial and  Administrative

Sanction.

46. To ensure the effective implementation of the MoU, YEIDA has
issued office orders from time to time, forming teams responsible
for conducting surveys and rejuvenating ponds. For instance, an

office order dated January 19, 2023, constituted 10 teams
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47.

48.

49.

comprising Technical Supervisors, Managers, and Nodal Officers to

survey ponds in 10 villages: Accheypur, Mohamadpur Jadaun,

Dubli, Rustampur, Acheja Bujurg, Dungarpur Rilkha, Thasrana,

Salarpur, Chowki, and Mutaina.

Similarly, an office order dated April 03,2023, constituted 17 teams
with a similar composition to survey ponds in 17 villages:

Usmanpur, Atta Fatehpur, Dhankor, Atta Gujran, Bhatta, Pachokra,

Jewar Bangar, Jewar Khadar, Ahmedpur Chowrali, Tirthali, Dairy

Gujran, Jhajhar, Mirjapur, Niloni, Raunija, Parsol, and Gunpura.

A true copy of the office orders dated January 19, 2023 and April

03, 2023 are annexed herein as Annexure A-16 (colly).

Further, YEIDA plans to conduct surveys for additional ponds in the

next one year i.e., 2024-2025.

On March 14, 2023, YEIDA issued a No Objection Certificate
(“NoC”) to ‘Development Alternatives’, a global organization
involved in sustainable development through water resource
management. ‘Development Alternatives’ has undertaken the
restoration and rejuvenation of a pond in Rampur Bangar village,
which includes activities such as fencing, solid waste clearance,
removal of aquatic weeds, dewatering, desilting, bunding, and the
establishment of a nature-based treatment system. The project is
expected to be completed within four months. ‘Development
Alternatives’ will also provide training to YEIDA officials for the
pond’s maintenance after its rejuvenation. A true copy of the NoC

to Development Alternatives is annexed herein as Annexure A-17.
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50.

51.

52.

53.

The Authority has issued No Objection Certificate (NoC) to ICICI
Foundation for survey and rejuvenation of ponds in four villages —
Accheypur, Chapargarh, Neemka, and Kherli Bhav. ICICI
Foundation is an organisation run by ICICI Group. The Foundation
is focused to work on inclusive growth through initiatives in
identified areas including sustainable livelihood and rural

development.

The Authority has also issued No Objection Certificate (NoC) to
Green Yatra Trust for survey, restoration and rejuvenation of ponds
in Village Dhanori.

Green Yatra is a leading environmental NGO in India working
towards achieving the Sustainable Development Goals (SDGs)
through water bodies restoration. A true copy of the NoC dated 06
April 2023 to Green Yatra Trust is annexed herein as Annexure A-

18.

It is pertinent to note that YEIDA is also working towards
community awareness about ponds conservation. For this, YEIDA

has undertaken school programmes and rallies across villages.
Participation in District Wetland Committee

Further, in its order dated October 12, 2022, the Tribunal had
directed the District Magistrate, Gautam Budh Nagar to convene
meetings of the District Wetland Committee with the CEOs of
NOIDA, GNIDA and YEIDA as Special Invitees. In compliance
with such a direction, the Office of the District Magistrate, Gautam

Budh Nagar vide Office Order dated November 23, 2022
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54.

55.

reconstituted the District Wetland Committee and included officers
nominated by CEOs of NOIDA, GNIDA and YEIDA in the list of
members. A copy of the Office Order dated November 23, 2022
issued by the Office of the District Magistrate, Gautam Budh Nagar

is annexed herein as Annexure A - 19,

In its meeting dated December 12, 2022, the re-constituted District
Wetland Committee, after taking into consideration the directions of

the Tribunal in the present proceedings, inter alia decided that:

54.1. Steps will be taken to ensure the uniformity of data among
different authorities regarding ponds in Gautam Budh Nagar;

54.2. Co-ordinated action will be taken by the Authorities under the
applicable laws to remove alleged encroachments over the
ponds;

54.3. Year wise Google Images of water bodies will be collated;
and,

54.4. Information regarding ponds which are of size 2.25 Hect. or
larger be collected and reported to Divisional Forest Officer.

A copy of the minutes of meeting for the District Wetland

Committee meeting dated December 12, 2022 is annexed herein as

Annexure A-20.

Subsequently, the second meeting of the Committee was held on
March 15, 2023. During the meeting, the Committee took
cognizance of the present proceedings and this L.d. Tribunal’s order
dated June 01, 2020 in the case of L. Col. Sarvdaman Singh Obroi

v. Union of India and others, O.A. No. 325 of 2015. In its second
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56.

meeting, the Committee has agreed to take the following actions for

conservation of water bodies:

55.1.

55.2.

55.3.

55.4.

55.5.

55.6.

The District Authority and all development authorities will
take necessary measures to provide information regarding the
rejuvenation of water bodies to the Forest Department.
Google Imaging of water bodies will be collected and
compiled.

Ensure consistency of information across departments and
authorities regarding the removal of alleged encroachments.
Local bodies and development authorities will collaborate to
ensure the mapping, demarcation, conservation, and
undertaking of sustainable actions required for the removal of
encroachments.

Ponds affected by development activities will be identified,
and appropriate actions will be taken accordingly.

The District Administration will keep the Committee updated

on the progress made in the removal of encroachments.

A copy of the minutes of meeting for the District Wetland

Committee meeting dated March 15, 2023 is annexed herein as

Annexure A-21.

YEIDA understands the importance of the pond ecosystem in

Gautam Budh Nagar and acknowledges its responsibility in their

preservation. Basis the actions mentioned above, and the documents

annexed herein, it is humbly submitted that YEIDA is committed to

safeguarding wetlands and water bodies falling within its
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jurisdiction. YEIDA is duly following the present proceedings and 3!6

has complied with the orders of this Tribunal.

57. Tt is, therefore, humbly prayed that the Tribunal may graciously be

pleased to take this reply and action taken report on record.

2 g

RESPONDENT NO. 10/ YAMUNA EXPRESSWAY INDUSTRIA
DEVELOPMENT AUTHORITY

o) Jrer

THROUGH

J. SAGAR ASSOCIATES

ADVOCATES FOR THE RESPONDENT NO. 10
B-303, 3RD FLOOR, ANSAL PLAZA,

HUDCO PLACE, AUGUST KRANTI MARG

NEW DELHI 110049
+91-8700925031/+91-9634672416
pranav.tanwar@ijsalaw.com/abhay.singh@jsalaw.com

DATE: {2 MARCH 2024
PLACE: NEW DELHI
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 177 OF 2022

IN THE MATTER OF:
ABHIST KUSUM GUPTA
... APPLICANT
VERSUS
STATE OF UTTAR PRADESH AND ORS.
... RESPONDENTS

AFFIDAVIT

I, Sh. Shubham Pundeer, S/o Sh. Sarvajeet Singh, aged about 31 years,
being the Authorized Representative of Yamuna Expressway Industrial
Development Authority, having its office at First Floor, Commercial
Complex, P-2, Sector — Omega — I, Greater Noida, Gautam Budh Nagar,
Uttar Pradesh - 201309, presently at New Delhi, do hereby solemnly

declare on oath and state as under:

Ik I am working as the Manager Project with the Yamuna Expressway
Industrial Development Authority. I am well conversant with the
facts and circumstance of the instant case, hence, am competent to

swear this affidavit.

2n The accompanying action taken report has been drafted under
instructions of Yamuna Expressway Industrial Development

Authority and I have read and understood the contents of the

3



3: I say that the facts and submissions made therein are true and %(
correct. No part of it is false and nothing material has been

concealed therefrom.

Qe

DEPONENT g
s (aRo) et

VERIFICATION

I, the deponent abovenamed, do hereby verify that the contents of the
foregoing affidavit are true and correct to the best of my knowledge. No

part of it is false and nothing material has been concealed therefrom.

Verified at New Delhi on this  day of March, 2024.

COMRIN bl

R
ﬂei‘.@gﬁﬁ & nee
1 ot
8 @%ﬁ\&‘lﬁ.\ a o
\&93 E‘\gﬁ’\
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/900 VANUNA EXPRESSAY INOUSTRIALDEVLOPHENT ALTHORTY
RUTURE IS HERE ( U.P. GOVT. UNDERTAKING )
Ist FLOOR, COMMERCIAL COMPLEX, P- 2, SECTOR OMEGA -1, GREATER NOIDA
DISTT. GAUTAM BUDH NAGAR. ( UTTAR PRADESH )
PHONE : 0120-2395151, FAX 0120-2395150.

LID FROM : 01.04.2023
VALID TILL  : 31.03.2024

= at,‘

Issuing Authority

-
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Muradgarhi

Myana

16

Akalpur

17

Bhikanpur

18

Bhoyra

19

Chak Veerampur
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/ Memorandum of Understanding

Between Wheels Global Foundation and Yamuna Expressway Industrial Development
Authority (YEIDA)

This Memorandum of Understanding (*“MoU™) is entered on _93-0). 2023 by and
between
Wheels Global Foundation. 5. Ground Floor, Golf Links, New Delhi — 110003 (hereinafter
referred to as "WGF"):

AND

Yamuna Expressway Industrial Development Authority (hereinafter referred to as “YEIDA™),
created by the UP Government under the UP Industrial Development Act, 1976 to ensure
planned development of industrial and allied activities in their notified areas.

WGF and YEIDA are referred to individually as a “Party” and collectively as “Parties”. The
Parties have reached the following intent:

Yamuna Expressway Industrial Development Authority (YEIDA) has been created under the
UP Industrial Development Act, 1976 to ensure planned development of industrial and allied
activities in their notified area.

Government of UP constituted Yamuna Expressway Industrial Development Authority
(erstwhile Taj Expressway Industrial Development Authority) vide its Notification No.
697/77-4-2001-3(N) / 2001 dated 24th April, 2001. 1187 villages of Gautambudh Nagar,
Bulandshahar, Aligarh, Hathras, Mathura and Agra districts have been notified under
Yamuna Expressway Industrial Development Authority vide various Notifications of Govt.
of UP.

Wheels Global Foundation (earlier known as WHEELS Charitable Foundation), (hereinafter
referred to as WHEELS) incorporated under sub section (2) of section 7 of the Companies
Act 2013 and rule 8 of the Companies (Incorporation Rules 2014) having its registered office
at 5, Ground Floor, Golf Links, New Delhi, South Delhi, India — 110003. WHEELS is also
registered on the NGO Portal — NGO Darpan, having unique ID — DL/2020/0256412.
WHEELS is an India arm of Wheel Global Foundation (hereinafter referred to as WGF) and
a Non-profit foundation providing technology driven solutions to the challenges that affect
the global rural population in six areas: Water, Healthcare, Energy, Education, Rural
Livelihoods, and Sustainability.

A

Dr. A. V. Singh

Chief Executive Officer .
Yamuna Expressway Indl. Dev. Authority
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WHEELS is a part of the NITI Aayog constituted Civil society consultation Sub-group on
Innovation technology transfer and a partner to the Ministry of Panchayati Raj (MoPR),
Government of India under the theme of Technology [nnovation for Rural Areas.

WGF Water council has been constituted and aspires to become ‘trusted partners’ to state
governments in catalyzing holistic and integrated water conservation and management,
through use of appropriate technology in the country, at scale, with collaborative multi-
stakeholder partnership.

WHEELS is represented by its Chairman, Shri Ashank Desai (which expression shall, where
the context so admits, be deemed to include its successors, executors and administrators) as

SECOND PARTY.

WHEREAS both the parties are desirous of collaborating to leverage technology
interventions and innovations in the water space and implement restoration of water bodies
and holistic communirny development, through a multi-stakeholder participation mode.

The scope of this MoU is to implement a pilot Project for restoration and revival of water
bodies and holistic community development in three selected clusters of 16 villages within
the jurisdiction of YEIDA in the first phase, as per Annexure I. Phase-1 of the Pilot Project
will be undertaken from 15th January, 2023. Further expansion in Phase II could be
considered, based on leamings from implementation and inputs from assessment of the first

phase.

The pilot includes design and implementation of the Project with the help of a consortium of
partmers with proven capabilities in this domain.

The pilot Project will incorporate robust systems, processes, and monitoring mechanisms and
will be executed through convergence of various government Projects and schemes. WGF
execution convergence portal will be used as an anchor for this pilot Project.

The pilot Project will engage user communities towards integrated water management,
sustenance, and long-term conservation of water resources.

The pilot Project will design appropriate interventions using scientific data and evidence-
based methods. The interventions will be structured to restore water bodies, participatory
management of water bodies etc. The execution of works based on the recommendations will

be carried out by YEIDA under their ongoing schemes.

An independent third-party evaluation of baseline, mid-term, end-term measurements and
outcome evaluations will also be carried out.

The project will be transitioned and handed over to YEIDA on completion of the pilot, on
mutually agreed terms.

Dr.A. V. Singi

Chief Executive Officer
Yamuna Expressway Indl. Dev. Authority
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3.2.1 Dedicated staft for the Project

YEIDA will deploy dedicated stafY as per the needs of the project, including

» A technical champion support team. to assist us with the convergence execution
Portal adoption

P A dedicated technical executive assigned for performance monitoring, progress
TevViews etc.

3.2.2 Facilitation. support and Periodic Reviews

YEIDA will
» Appoint one senior officer as the Nodal Officer for the Project

» Constitute a top-level Committee for the Project with the Lead Bank, industry
champions, concemned YEIDA, NIAL and state government officers, our Execution
Consortium Partners etc.

» Hold an inception meeting of the committee at the beginning of the project to
deliberate on the proposed planning, roadmap and the support required etc.

» Hold Joint periodic progress review meetings based on portal updates and physical
progress

» Constitute an Advisory body for industry connect for training and placement,
including for the airport

? » Facilitate partnership with the lead bank for financial planning and inclusion, capacity

building etc

‘ » Identify local CSO Champions, if any

; > Facilitate flow of information and support as required by Execution Consortium
Partmers

» Converge various Yeida initiatives, government Projects and schemes

» Facilitate CSR funding for direct project expenses, wherever required

» Ensure timely implementation of works as per the recommendations of the Execution

Consortium Partners and facilitate the necessary permissions & grants for the works

» Commision documentation, evaluation, and monitoring activities for the project from time to time.

Commission a baseline socio-economic survey of the Project villages and its

beneficiaries

3.3 Role of execution consortium

Based on an understanding of the needs, the execution consortium will comprise of

1. A Support Partner for restoration of water bodies.
2. A Mentor, technical and holistic community development execution partner
3. An expert support organisation for community awareness and public education

0 —

T —— N R i i o et
\ 4

Chu l'nculwa Hicer
Yamuna Expressway Indl. Dev. Authority
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In pursuance of the mutual promises and agreements herein, both Parties hereby agree to enter
into a strategic partnership to facilitate the following for successful implementation of the
program as per the approaches and modalities finalized mutually.

The objective of the program is to see significant outcomes in the areas of:

1. Natural resources productivity and Climate Change
2. Economic and livelihoods

3. Social & health

4. Community institutions and sustainability

5. Outcome monitoring

3.1 Role of WGF

WGF will

» Conceptualize the pilot project.

» Identify and on board consortium partners with proven capabilities on a common
platform.

» Design the Pilot Project using scientific and evidence-based approach and structured
around robust systems and processes with the help of multiple consortium parters
with proven capabilities.

» Provide recommendations to YEIDA for works to be undertaken for restoration of
water bodies and holistic community development, through its execution consortium
partners.

» Provide Convergence Execution Portal to be hosted on YEIDA server and guidance to
YEIDA technical support team for adoption. The Portal will converge all the activities
performed by different agencies involved in this pilot.

» Coordinate with YEIDA for monitoring progress of the project and measurement and
display of outcome impact parameters.

» Regular performance review with the help of the dedicated technical executive
assigned.

» Setting the agenda for periodic meetings with YEIDA, including Outcome monitoring

thru independent third party

Coordinate with YEIDA for facilitating the delivery of outcomes by Partners.
Coordinate with Execution Consortium Partners.

Oversee biannual socio-economic assessments and periodic independent assessments
commissioned by YEIDA

Yvy

3.2 Role of YEIDA

Dr.A. V. Si;rgh

jve Officer
Chief Execulive Q )
Yamuna Expressway indl. Dev. puthority
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WGF has identified the following execution consortium partners for the

a. A.T.E Chandra Foundation- Restoration and rejuvenation of Water Bodies
b. Amrita Vishwa Vidyapeetham - Holistic Community Development
¢. Spoken Tutorial Project, IIT Bombay - Community awareness and Public Education

The AOA with these partners is enclosed as Annexure-Il.

WHEELS may bring other partners with required capabilities to supplement the consortium
as per the needs of the project.

The Execution Consortium will collectively work with Local grassroots organizations and
other partners and will be brought together with YEIDA, through the Execution Convergence
Portal of WGF.

4.1.1 This MoU becomes effective from the date of its signature by the Parties and will
remain valid for a period of 2 Years with an additional six months for transition of the
Project

4.1.2 The MoU may be extended by mutual consent of both the Parties.

4.1.3 Phase-1 of the Pilot Project will be implemented from January 15, 2023 during which
water bodies will be identified, mobilization plans will be co-created with district teams and
communities, and program implementation commenced with demand mobilized from
communities. The proposal for Phase-2 will be developed, finalized and submitted
subsequently.

5.1.1 This MoU does not entail any financial commitments from YEIDA to WGF or any of
its execution consortium partners.

5.1.2 The YEIDA will undertake execution of the recommended works through convergence
of various government programmes and schemes.

Dr. A V. Singh
Chief Executive CHicer
Yamuna Expressway Indl. Dev. Authority
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5.1.3 YEIDA will deploy its own resources for execution of the recommended works and for
direct project expenses as per the progress uploaded in the portal and physically verified by
YEIDA.

: Terms & Amendments

T LT
XTI ) LT A

6.1 Terms:
6.1.1 Parties will not use the other party’s logo/branding or any other intellectual
property without seeking prior express written permission.

6.1.2 Any modifications to this MOU will be carried out in writing with mutual
consent of both the Parties.

6.2 Amendments:
6.2.1 No amendment, supplement, modification or clarification to this MOU shall be
valid or binding unless set forth in writing and duly executed by the Parties to this
MOU.

= Article

7: Conﬁdenﬁality__éhd Public Anhbq'hbemgnt_" 5

7.1 Confidentiality and Public Announcement

7.1.1 “Confidential Information” means personally identifiable data/information
collected under the activities contemplated by this MOU in audio, visual or any other
form. Data collected under this MOU in its appropriately de-identified and
anonymised form may be treated as a public good with the prior permission of WGF.

7.1.2 Information/data collected under this program can be used for further public
dissemination of evidence-based research by WGF after obtaining the express
concurrence of YEIDA.

8.1 Termifoovence:
Any Party may terminate its participation in this MOU by giving one months’ notice to
the other Party. The Parties agree that upon termination of this MOU for any reason, the

Parties will work together in good faith to wind up the program smoothly and
collaboratively.

/g\// wingh
Chief Executive Officer

Yamuna Expressway Indl. Dev. Authority
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Annexure I: Pons.PPT attached separately.

Dr. A Y. Sii on

Clue! Saecotva SHzer )
Yamuna Expressad, nsh 08w Authority
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8.2 Non-binding Status:

The Parties agree and understand that this MOU is non-binding and shall not create or
give rise to any legally binding obligations upon the Parties to perform any activity or
provide any funding.

8.3 Non-Exclusivity:

The Parties shall pursue the objectives of the MOU based on non-exclusivity. Neither the
Parties, their affiliates, employees, nor agents shall be restricted from making any
arrangements or agreements with any third party for the purpose of conducting similar

programs.
8.4 Counterparts:

This MOU may be executed in counterparts, each of which shall be deemed original, but
all of which together shall constitute one and the same MOU.

IN WITNESS WHEROF the parties have caused this MOU to be signed by their

duly authorized representatives on at New Delhi.

FOR WGF FOR YEIDA
v
2\
Authorised Signatory Authorised Signatory
Name: Name: Bare \:{ S\\QA
Designation: Designation: C <o \-\Q \ DA—
" et T Singh--

er
Crel E:‘.cume Oﬁ‘:v Authority

Yamuna Exj-€5% way Indl. D
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Annexure - A17 e

FUTURE IS HERL

g5 - g du safe vawd /o ufda-6 /2023 /0029 Rew - /4 /03 /2023

To,
Smt. Aakriti Uttam,
St. Project Manaper, Development Alternatives,
B-32 Tora Crescent, Qutub institutional Area,
New Delhi-110016

Subject: Rejuvenation of Ponds in Village- Rampur Bangar (Khasra No.91), YEIDA

Re: Request received from Development Alternatives Dt. 01.03.2023 requesting NOC for
rejuvenation of Ponds in Village- Rampur Bangar (Khasra No.91)

Dcar Ma’am,
In Consideration of the aforementioned letter received from you YEIDA has noted the following.

1. That "Development Alternatives” has proposed to carry out restoration work of Ponds in
Village-Rampur Bangar (Khasra-91) through CSR funding received from HCL foundation
2. The restoration wilt include clearing of solid waste and aquatic weeds from the pond,
Dewatering, Desilting and safe disposal of silt, ensurlng ground water percolation, bunding
of pond, estabhishment of Nature Based Treatment System to ensure treatment of drain
water before entering the pond. Protection of pond from encroachement through fencing,
plantation and furniture for public leisure.
3 The proposed activity will not incur any expenses to YEIDA.
4. The proposed activity is taken up in good will of environment and public health
YEIDA hereby provides *Development Alternatives” with a No Objection Certficate for carrying
out the restoration works proposed. The restoration works shall be carried out through Nature
flased Tree Methods onty. GNIDA hereby also directs you to carry out all necessary alhed works
to ensure sustainable and low-cast mawntenance of the pond in future Development
Alternatives shall certify quality of water in the pond before and after restoration is carried put
through sample testing conducted in NABL accredited labs.
The restoration shall be completed within 4 months from the date of this NOC, Development
Alternatives shall carry out Maintenance activities for one year after completion of restoration
YEIDA staff shall be give training for the upkeep of the restored pond before handaver.
The restoration work shall not cause any environmental, social or public health issues. All waste
generated due to the activity shall be handled in an environmentally safe manner. This NOC
does not grant ownership rights of the pond to Development Alternatives, it’s associates or it’s
CSR Partner
1t1s agreed that Development Alternatives Shall be bound by any directions and or suggestions
as may be mady by NOC and or YEIDA in compliance of NGT order directions, without any
demur or reservation.

(AK.§
Dy. Gen anger (Proj.)
N\ e i

Copy to.-
1. Additional Chief Executive Officer (M) for information
2. G.M.(Pro).} for information.
3. Sr. Manager (WC-6) for information and necessary action. \ ¢,
©\Dy. General M3n rfm
Yamuna Expressway Industrial Development Authority
W Qaniad NGNS (G wiaeo .
foém v, eafluu atsaohay, wire-do-2, Waew ndm- | 2R Az A 201308 Fran-Mnigg R (Qouo)
AnNY 0120-24%5201, $AR 0120-2395160 website:-www.yamunaexpresswayauthority com
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Annexure - A18 SRR

YEIDA®

FUTURE IS HERE

wTE - @R /a0 vaus /a9 wiiR-6/2023/ 1\ o q R - 06 /oYy / 2023

To,
Sh. Alok Pandey,
Project Head,
Green Yatra Trust
308, tco Star, Vishveshwar Nagar Rd
Churi Wadi, Goregaon (E) Mumbai

Subject: Rejuvenation of Ponds in Village- Dhanori (Khasra No.636), YEIDA

Re: Request received from Green Yatra Trust (Diary N0.191922) Dt. 22.12,2022 requesting

NOC for rejuvenation of Ponds In Village- Dhanori (Khasra No.636)

Dear Sir,
In Consideration of the aforementioned letter received from you YEIDA has noted the following.
1. That "Green Yatra Trust" has proposed to carry out restoration work of Ponds in Village-
Dhanori (Khasra-636) through CSR funding received from HCL foundation
2. The restoration will include clearing of solid waste and aquatic weeds from the pond,
Dewatering, Desilting and safe disposal of silt, ensuring ground water percolation, bunding
of pond, establishment of Nature Based Treatment System to ensure treatment of drain
water before entering the pond. Protection of pond from encroachement through fencing,
plantation and furniture for public leisure.
3. The proposed activity will not incur any expenses to YEIDA.
4. The proposed activity is taken up in good will of environment and public health.
YEIDA hereby provides “Green Yatra Trust” with a No Objection Certificate for carrying out the
restoraticn works proposed. The restoration works shall be carried out through Nature flased
Tree Methods only. YEIDA hereby also directs you to carry out all necessary allied works to
ensure sustainable and low-cast maintenance of the pond in future "Green Yatra Trust” shall
certufy quality of water in the pand before and after restoration 1s carrnied put through sample
testing conducted in NABL accredited labs.
The restoration shall be completed within Four months from the date of this NOC, "Green Yatra
Trust” shall carry out Maintenance activities for one year after completion of restoration YEIDA
staff shall be give training for the upkeep of the restored pond before handover.
The restoration work shall not cause any environmental, social or public health issues. All waste
generated due to the activity shall be handled in an environmentally safe manner. This NOC
does not grant ownership rights of the pond to “Green Yatra Trust", it’s associates or it's CSR
Partner
"Green Yatra Trust” Shali be bound by any directions and or suggestions as may be mady by
NOC and or YEIDA in comphance of NGT order directions, without any demur or reservation.

(AK.S
Dy. Generai’Manger (Proj.)

Copy to -

1 Additional Chief Executive Officer (M) for information.
2. G.M.({Proj.) for information. /
3. Sr. Manager (WC-6) for information and necessary action.

Dy. General Manger (Proj.)

Yamuna Expressway Industrial Development Authonty
G0 Catiliid Naite [da1n WG
CFn g guftem atrydan wm-do-2 At snian- | ¥z Nt fid) 201300 Faren-ntaagg MR (Qovo)
U 0129-25952C1 Foi 0220- 2395150 website -www yamunaexpresswayauthority com
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Annexure - A19

GARIRD) INGHEEI UIGEEE-RRIN
WW" /\(bf\ﬁ‘rﬁm MagETR 93, S 11—2022
v ST -

SRR TR B TR W WER) N Jedug & W, Rrgiwe, WRerr 19 RN
(FFAge) Suwm g e ARa, wwr sy v W URFIRY XRAT=757 / 14—4—2009
fewtien 25,01 2009 g1 Rier Wil URR @1 77+ Rsar i @) Rren woidig dedive wiify
& TERETY e Y-

(@) frenfar - g
(@) fren oY rfRw — T |
(’T)mmmﬁ‘m —~ A5 |

(@) 7 SRy - e |

@) W e RERY / wirf ey - 9w 4R

W&ﬁ“ﬁ%ﬁﬂﬂ#?ﬁﬂﬁﬁﬁﬁﬁm%—
(@) 5= prefuretas T, eer /e Hver, /g BT 3T % HRITeId ATy

A TR SrfSrerd) T |
(E)ﬂ@ﬁfﬁmxﬂ'@?fﬂﬁ‘ﬁmw - T
(n)mﬁrraﬁézﬁmﬁa/mﬁmg@w - el
(a)mw%w@aﬂﬁ,ﬂm - e

(@’)&%Brr@zﬁmwmmﬁuwaﬁm TSR |
(@) memﬁaﬂaﬁéﬁamm

(®) foren vara vt S, TMAGETR - 9w ;
&;v’)‘“\""

‘qa‘fq;r)/‘ééé/ y E}ﬁfﬁﬁ?ﬁﬂ?l

ﬁ%ﬁﬁwﬁﬂ@aaﬁwﬁ@ﬁm@ﬁﬁa%mowoﬁoﬁomvﬁﬁ

AT fAiB 12-10-2022 B AU # AR T PRIUAS AW stear sfovaodio

jﬁﬁ?aﬁmﬁﬁﬁmmgmw,mmﬁmmﬁoqﬁamﬁm

[ [
1. T BiuTeie SifraTs), ATeT/ Ue” AveT/ I shenfis e midieo |

L atbb @Wm

LEICD / feAifaa
wfifer frfolRed @ gamrf @ smaws s &g 9|
1. 9= e e, Margear

, |
2. TP aafder /wew |fg e dedive afify |
3. AR HSRATU f5elT deoivs |iafd |

A [

1170

et
TRUE COPY.



=

163

y Annexure - A20 |

Y Wy“““ﬁoaﬂ X ool &y alovo e 325 /2015 Afiete i wder Rig siawa
mmmﬂmﬁmﬁam&mﬁﬁmmos—zwo @ U § water Bodies®
E“diﬁﬁﬁmmamﬁmma}mm%wwﬁémwgqa%ma%wﬁﬁw
02 4272022 Y #ll G Yoo, Rrenfra), merey MemgETR @ EdEe ¥ R dedve ARy
ﬁﬁwa@ﬁaﬁmﬁimﬁaﬁm@mmaﬁmﬁm@w,&ﬁmﬁaﬁmsﬂw.
Wﬁw@mﬁ,ﬁm/w%wawwﬁ%%mw@mmﬁm%mW|
Wﬂuﬁ@mﬁ.mmﬁwﬁwmﬁﬁWWWWI
TR SR, /waw WE gw s sxE T f o d Rew drend], e, o
ﬁm%yﬁqﬁmwm@m@w@,wm@wwm
W.WW%WW$W@WWWMWW
mﬁwmaﬁmvﬁlmﬁﬁﬁ%mamﬁwﬁém%ﬁwl

1; mﬁmmm,ﬁﬁﬂﬂaﬂmmmmw%mﬁmﬁo@oao
T R & shovo e 325,201 S w e Rig s SR o S
Qﬁ@mamﬁqﬂ*\’ﬁ&r&ﬂﬁﬂﬁﬁm-osﬂozoa%ajtrmﬁwmer Bodies @ gAsiiaT &g
mmm%&mﬁiﬁﬁ‘dﬂﬁﬁémwgqﬁﬁmz%mﬁwﬁ—zﬁtg\u-ﬂWﬁﬁﬂ
AR, NHgETR Brfed & Sueer ovd W s o | gw w6 & w0 sy B8R
mﬁﬁﬂs‘ﬁﬁﬁﬁu’ﬁﬁaﬁowwm/zozz.mﬁﬁwmwmmwa
aﬂ;}[ygmﬁamﬁ——mﬁ12—1mzozzﬁwﬁﬁwmaﬁmﬁwmﬁﬁﬁaﬁ
I
] Ii WIS J Rer el @Y SE Bl ekl
B0 | AIger qUA—2 | Aex UA—2 | T 9959-2 | TR | um—2 | um qoA—2 H
wiereRr | § 1w | st ﬁmmﬁmwﬁmﬁwaﬁmmamw
qur | wifereRer | e b Gl NGl
0 281 107 277 0 32 0 361 249
6@ ¥ e 7 T & i qemE) B G 902 ¥ te awE © ek Ty
TR PrIferd § IIAe] BT GATET B | (St s wireor, v e
GRS SRR . TRUTAST /9% R amey)
2.®?{aaiﬁﬁmaaﬁﬁw7pmmﬁwﬁ%§ﬁéﬂﬁ:ﬁ@éﬁﬁaﬁm
ﬁrﬁa@%ﬁaﬁmﬁﬁ%ﬂﬁﬁvﬁﬁﬁmmﬁmﬁﬁmaﬁm%wwmml
@ﬁa@wmﬂw,wwmm)
3. Yoo # SuRe et sienfie fmm siewr & s o fdy Ry ™ B g
@ Wem ud e gHfed @ Rl W o suienen e § wwe oe
aremer @ Reify § B A 7 w38 g w9 &g Ay ey
(= wrferewon)
4_mﬁaam/a§maﬁaﬁﬁ$ﬁmwﬁwaﬁwﬂmaﬂ%wugﬁgmﬁ
I & dremdl @ Wew 3Y fafEen & RO § e 2 Ay R ™ B sieifre
Affrgm # arR—10, 3T fafy wR G A @on e @ B # afvefe e e iy
HgE A IR} WIell IR D DRAE FR Aifda qE Suee B S @
wﬂﬁmﬁmﬂmﬁ%wwﬁﬁaﬂuﬂmﬁmm%maﬁmﬁ
BIE A= 7 2|

(@l R e/ T Aehfr AT Wi/ SuRERER S
-

KLMARAMEETING MINUTS
€ Whera\OFO OFMCEDmkmp\VAN VIBHAGKULDEEP

1 67

-

1171 e

TRUE COPY.



164

5. Ty

TARHRY, Tn'ﬁ'ﬁlg?‘PT"t VAR 3T e 5 R g o e N
ISIE] ﬁ%éfﬂ‘?w TN D wi:_zr N ;mlf R M R s ) B Ydag ax wy
PICTITE .)GW TN T R R R @ad) wra mRwwe g

6. W UT ¥ Reyg RIEN U T Rrare
225 ¥R Ud IR ARG A= @) e IR
R D D) qE N grefiegr @
N IS F wwrfig ey R, wrilers A Susar g S |

: AT
$omﬁs?hamﬁwxammwm ey THA [T
1 :mq z : S%aéwﬁ_ ?@T/wrfira Rerfy ELI|

AN BT S | (PR T SuRTenRIaT, wwe wiftre<or)
mm$mmg‘él ‘”"\W

E%\;S

| o SFIFTgETR

qaﬁm:q/o\w%/ \& 7\, R TTAgE TR 2022 |

ST e @ dar & weened od 59 R @ wmer 3 B s ey
B AT PRI v &g Pl o @7 B 3 )

1. I SUeTd SOPR), e sielfire Ao witewer |

2. WWW,WWW%WWW]

2. &0 HRUTD ARBRY, T Neifies Rsra mitso | t

9His /LO\%? -, fe=rifda 7 'I

W—Waﬁ%mﬁﬁmﬁ@mmﬁﬁﬁﬁal
T T SEENI MATHGE |

IR Rrenfder fiw /ora MargeTR

T IR/ Ravd W MHgETR

IURTRIGRI TTes / HER / FeR

SRSHNY, Sodo YgWeT =01 9IS FIgsT |

AT, Sovo FENYT =T A e e |

frerr dETaT e REN), MG |

® NOOAWNN

sifereme arfian, Riwr @, Mager |
\0 szﬂgawn

UMAR/MEETIN
C:\Wsens\DFO OFFICEDabop\VAN VIBHAGKULDEEP K! G MINUTS

1172

ot
TRUE COPY.



165

' Annexure - A21

— T —

T RoRode TE RN gn Novo WEM 325 /2015 Aeye dHd gdz e s

oy T s Iz| 7 sma N TR e Rares 01-06-2020 @ T ¥ Water Bodies 3
gqgﬁaqigmu}amﬁwwmGﬂ#?ﬁﬁca:ﬁn&‘ttﬁfhhmgﬂmm#fﬁm
15-03-2023 ® M iy TR ol RrenRmd WRYEA Wiqa 1y ) anzmen ¥ fran AeAvg wiafy
T N aﬁ & wam fiys T @ aRErd g st af2en

sharere, s R st v o, 0wl au, g TARYBTR, Aersraqaz-ome, aen wfaky
P JQ WA g™ ¥3w A ufrwrr T e TRE, Nonqaere grr dew ¥ Iufdere

sfaEfat &1 w@rra far T

1. @3 F wirfia =Red), mwmmmwﬁsmwﬁﬁné&o#&ﬁﬁ
simvra wfty gfoas site e 7 a4

TV 3Hl0V0 FEAT 325 /2015 et Tie whewT fig

o M R1E 01-06-2020 @ AT § Water Bodies & gftast &q wrd aramma daw
%ﬁm%mﬁﬁbﬁﬁwm@ﬂmw#m—zﬁ@iﬂmﬂﬁnmﬁm
BLECE mﬁmmmmmawm#mmmmﬁ
Reeft & aifdrr sflovo Feam 177 /2022, 3nfie &g Tan @™ So%0 FRER @ A A qfed wEw
mrz—w-mzzﬁwqﬁﬁuamaﬁmﬁﬁmmﬁmaﬁwh

EYEE T TH9E ¥ Rem aremal @) wer a1 fdav

' ¥o | wrfirEvoy WL SR =T
I fFre | 4 grer | qea | e I
|

| Soa@ | Avwsr | & grar | wfee | A o
| qan | gt | guen R
(s @ ] o [ 28 | 407 | 2 | o | % | o 13613'@_2_49_#__‘.
fow 4 At RY M 6 wwa aond @) gE wuE-2 § e weE @ sy miia
geTfereTe) Frataa # Iuder s giftaa &)
(Frdard) s i@, W@ e daraaed SR Margar, TrRafier/ewa TR dama)
2. 9 %% A Rma auf @) qdar Tra 7 Peaam &g Adn 2 w3 4 Ao Hrdard 78
! T Ay R M & S &1d o watw grufteo @ amR 9w A o
(erfard) W wfeaw, W v Rrsrerd)
3. fdw R M B shaifre aftfem & ami-10, 30 R ww@ P aen ardw @ ®w A
yfefia aremd 2o Mu Agam A arder @Il S A AR I Ao gaT SvEw
R TR Y wER Iu Franer ¥ wRa wifta @R 38 ghftm o o B qem

e ¥ 3¢ e 7 @)

(ardard tex Awer /T shofie A mREer/ Sefraie® 3aw)

4. IR TR AT WG, 2006 (SR GV AWFIGW W64 8 WA 2012) ) UNI-59 &) IGWT (6) B
gvEl fAsfafe wetero gg1 e arm seifa

Ha

|

U%-2 | "ex lm—z} TR | yw-2

€ Weem DPO VY P ORb g VAN VIBNAG KU DE BF L UMASAEE NG SMINUTY

1173

ot

TRUE COPY-



166

'ﬁﬁ‘mzm—-‘fm mwmfémumar%ﬁrm~1ﬁ1smam#ﬂosﬁmzime‘r

%mﬁéﬂaaﬂmaﬁmmmwﬁfﬁm&mﬁhfﬁnﬁ%mmmgg

ge;la‘»mﬁ Wdﬁmmﬁgwﬁwmmm?ﬁaﬁmm
I

LR
[ ®o [ mxea A | dawa | ™ ARG SR E R
| 8o | =1 am ™ am W RW N | wem /ey Rafy | v /T W
A/ RR
1 2 3 4 5 6 7 8 . 9
(P Wy TR Ao, wae TR varw)
mmma%mmgél

mmr&mtgﬁéﬂmmmm =
1. mﬁmﬂﬁﬂ,mmmm|
2 mmﬁumum,mmmmﬁmﬁmmﬁmm
3, gmmma&m,mmm%ﬁmanﬁa,W| -
Rrafrad / seas,

o
o’

1174

oddec”

TRUE COPY.



167

— ket

REICT / , Rsrifiee |

wfafef- Frafoftea @ dm 8§ ot vd s avtard dg dfe
I Frefsmd R /o g

1.

2. Wi Tt /wawm afta v
3. i aed) /wew /o

4. ffra, Sowo wgnwr P ad s

5. fEnfmsd, Fowo oy @ ew Agwn)
8. foen warmn v 1, Mg

7. yfwmf afiva, W R, Maigaiamed
8. aftrer wfinien, fard Rerm, Mamgg=T

€ WeenOFO UFFICE Deshtogr VAN VIIIAGELULIREF K UMALMERTING MINUFITE

1175 o

TRUE COPY.



	Index
	Common action taken report (fourth report) on behalf of Yamuna Expressway Industrial Development Authority/Respondent No. 10.  1-33
	Supporting Affidavit. 34-36
	Annexure – A1 

A copy of the Government of Uttar Pradesh’s Gazette Notification No. 1280/77-3-15-03N/01 dated December 18, 2015 and Gazette Notification No. 14/2018/1648/77-3-18-03N/01 dated May 18, 2018 declaring industrial development area falling within jurisdiction of YEIDA.  37-40


	Annexure – A2 (Colly)

Super imposed map and Google Map image showing road constructed by YEIDA without in any manner affecting the pond on Khasra No. 601, Village – Moonjkhera.

41-42
	Annexure – A3

Copy of letter dated October 07, 2022 from YEIDA to the District Wetland Authority.

43-46
	Annexure – A4

Copy of the CEO’s Office Order dated October 28, 2022 directing survey of ponds.

-47-
	Annexure – A5

A copy of the status report of Tehsildar, Jewar dated December 26, 2022 on the removal of alleged encroachments in District Jewar.

48-56
	Annexure – A6

A copy of a status report of Tehsildar, Sadar dated December 29, 2022 on removal of alleged encroachments in District Sadar.

57-60
	Annexure – A7

A copy of the Government Order dated June 03, 2016 bearing reference number 32/744/AK-1-2016-20(5)/2016.

61-76
	Annexure – A8

A list of the ponds (along with Khasra Number and Area) of which YEIDA has completed the survey.

77-121
	Annexure – A9

A list of the ponds (along with Khasra-Number and Area) of which YEIDA is to undertake survey.

122-123
	Annexure – A10 
The details of the rejuvenation work (including detailed report on the work done) undertaken by YEIDA. 
124-125
	Annexure – A11

The photographs of some of the ponds where the rejuvenation was completed by YEIDA.

126-133
	Annexure – A12

The photographs of some of the ponds where YEIDA has developed ‘Amrit Sarovar’.

134-135
	Annexure – A13

A list with photographs of cleaning and excavation done by YEIDA of 26 ponds. 

136-144
	Annexure – A14

Copy of MoU dated January 03, 2023 entered between YEIDA and Wheels Global Foundation ('WGF').

145-154
	Annexure – A15

YEIDA’s CEO letter dated January 09, 2023 addressed to WGF to undertake survey and rejuvenation work.

155-156
	Annexure – A16 (Colly)

YEIDA’s office order dated January 19, 2023 and April 03, 2023.

157-159
	Annexure – A17

True copy of the NoC by YEIDA to Development Alternatives.

-160-
	Annexure – A18

True copy of the NoC dated 06 April 2023 by YEIDA to Green Yatra Trust.

-161-
	Annexure – A19

A copy of the Office Order dated November 23, 2022 issued by the Office of the District Magistrate, Gautam Budh Nagar. 

-162-
	Annexure A-20

A copy of the minutes of meeting for the District Wetland Committee meeting dated December 12, 2022.

163-164
	Annexure A-21

A copy of the minutes of meeting for the District Wetland Committee meeting dated March 15, 2023.

165-167

